21 TEM NO. 46 REG STRAR COURT. 2 SECTION 11
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. MV RAMESH
Crimnal Appeal No(s). 1282-1284/2015
AM RKA PRASAD Appel | ant ('s)
VERSUS
STATE OF U.P. & ANR ETC. Respondent ( s)
(with appln. (s) for exenption fromfiling OT.)
Date : 26/08/ 2016 These appeals were called on for hearing today.
For Appellant(s)
M. Di nesh Kumar Garg, Adv.

For Respondent(s) M. Sudeep Kumar, Adv.

M. C. D. Singh, Adv.

M . Dushyant Parashar, Adv.
M. Prashant Shukl a, Adv.

Ms. Abha R Sharnm, Adv.

UPON hearing the counsel the Court made the follow ng
ORDER
Await original records fromthe concerned Court.
Li st again on 5.10. 2016.
(MV RAMESH)
Regi strar
MG



